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1.  Action Taken Report of the Central Pollution Control Board (CPCB) in 
compliance of order dated 10.01.2025 in OA No. 581 of 2022 (IA No. 
681/2024, IA No. 586/2024, IA No. 728/2023, IA No. 595/2023) in 
compliance to Hon’ble NGT order dated 18.07.2025. 

 

2.  Annexure-I: A copy of letter dated 26.05.2025 issued by Jharkhand SPCB 
to CPCB. 

 

3.  Annexure-II: A copy of letter dated 29.05.2025 issued by Irrigation 
Department Govt. of Telangana. 

 

4.  Annexure-III: A copy of letter dated 11.06.2025 issued by  CPCB to Bihar, 
Haryana & West Bengal SPCB. 

 

5.  Annexure-IV: A copy of Request for Proposal (RFP), checklist and the 
Technical and Financial Bid documents 

 

6.  Annexure-V: A copy of letter dated 30.07.2025 issued by  CPCB to SEIAA 
Bihar, Haryana & West Bengal. 

 

7.  Annexure-VI: A copy of letter dated 28.07.2025 issued by  CPCB to IIT 
Roorkee, NIH Roorkee, CWPRS, Pune. 

 

8.  Annexure-VII: A copy of letter dated 02.09.2025 issued by CWPRS, Pune 
to CPCB.  

 

9.  Annexure-VIII: A copy of letter dated 22.09.2025 issued by IIT Roorkee, 
Dept. of Civil Engineering to CPCB. 

 

10.  Annexure-IX: A copy of letter dated 25.09.2025 issued by IIT Roorkee, 
Dept. of Civil Engineering to CPCB. 

 

11.  Annexure-X: A copy of letter dated 30.09.2025 issued by IIT Roorkee, 
Dept. of Civil Engineering to CPCB. 

 

 
 

 
Filed by Adv. Soni Singh  

(On behalf of Central Pollution Control Board) 
 

Dated: 06.10.2025 
Place: Delhi  
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